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TEF TREET IR oA JATAT

T f=ett, 1 o1deT, 2026

AT, 1701(37).—F= 1T TR, TET ToEE Afa=aw 1956 (1956 #1 48) (i =0 =& Tamq 3<%
FATETT® Fgr 747 8) AT g 3F T IT-GWT (1) T T&T ARAT H1 TART Fd g0, Tg TATETT 2l ST 6 THTT
o ST T & TAWET o ® g Tt 326 AT 68.600 7 FRHT . 162.700 ¥ FBRHT 174.800 ¥ LAY
183.732 A% & S[-@UE & [AHTU (ATSTHIU/TSE oS AR 2-AA7/4-A7 T FATAT A1), AL, Twed T T
F A AT F fory ag s srafera g e dterg avie = sraeet § Ry mar g, U s &7 oiei| #3739 % oo
SrerT ¥ STIOT FAT |

Frs ot 2ATE, ST I A § Baag g, I Ater=ae & g 397 & IT-a127 (1) F FfT qares 7 & o
Y o F ITANT 9T TSI § 7 ATALAAT F TH19H T AHG F THH (&7 F ATq2 a1 srai=y Teve w2 T |

T T ST | TR, AT Ted (AT, THANET Hl fored &7 § T&qd 6l AT 37 3qH 396
AT SAfErRfara o ST s @reqw sriereTey, srafxyat &0 safera w9 & a7 frf frfess 39 g g9 9 v
ST T 3 UHT it i qAaTs & TET a9 UHT i ST 7 o Ta7q, TS F1 8F, o qeqw wrfaardy sraeas
T, AT FIT AT T AARIAT T STAATT T FAT AT STATATT HT T |

I AT TTH FT g1 3T FT IT-eTT (2) F el Feqw wrrerarr<r g foram wam &g ot sraer sifaw g |

T ATALAAT % AT A ATeAT I F T T AT AT AT TITHE & I FATAT H ITAH g AT
3T Raas ARt g teqor o s aear 2 |
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AT

ST TS & TETeT ey # T aeemt 326 F T 143 F R 162.7 (TemET) ¥ o ete i S et
HLAAT TR STHAT G<=T Afed qH &7 |ferg e |

TS HT AR S 4T fSrer 1 AT TETET
i TeT qIeAT HEAT S F1 THwR IR EITE CEEIER T ST T SRT
(=TT TTE) @FRT)

1 2 3 4 5 6
T T AT THARET
T T AT FAA
1 66/2 TR LUIET RS 1.285 (T#T ) 0.5200324
2 75 IBEll LUIETS Ry 1.62 (THT ) 0.655605
UEEIEIC A LI KLY
3 214 RSN REIETE s 0.023 (T#7 ) 0.009308
4 215 [REl REIETE s 0.09 (T#7 ) 0.0364225
5 216 [REl REIETE s 0.023 (T#7 ) 0.009308
6 217 GREORAS Tifteheae 0.797 (T#7) 0.3225415
7 218 IBEll LOIETEY 0.209 (T ) 0.0845811
8 219 IBEll LOIETEY 0.24 (T ) 0.0971267
9 223 TR LPIETEY 0.332 (T=T ) 0.1343586
10 3/1 TR LUIET RS 1.844 (TFT ) 0.7462566
T FT AT TR
11 143 IBEll LPIETEY 0.022 (T=T ) 0.0089033
12 144 GRCORAS Tiftshee 3.472002 (T#7 ) 1.405099
13 242 GRCORAS At TfreReae 0.02 (T#7 ) 0.0080939
14 243 GRCORAS At Tfieheae 0.0070001 (T=¥ ) 0.0028329
15 29 fasft T 0.0090001 (=¥ ) 0.0036423
16 30 fasft T 0.6810002 (=¥ ) 0.2755969
17 31 fasft Tt 0.6309995 (¥ ) 0.2553622
18 33 IBEil LUIETSES 0.003 (T#% ) 0.0012141
19 34 IBEil LUIETSES 0.2230001 (U= ) 0.0902469




[T &% 3(ii)]

HILT T TSIA . AHTYTL

20 35 ROIETSEY 0.22 (T#T ) 0.0890328
21 36 ROIETSEY 0.051 (T#¥ ) 0.0206394
22 40 ROIETSEY 0.184 (T#7 ) 0.0744638
23 49 ROIETSEY 1.014 (TF7 ) 0.4103602
24 73 REEIGRE 0.197 (T#% ) 0.0797248
25 74 LOIET 0.5080005 (T#¥ ) 0.2055848
26 75 LOIET 0.198 (T=#T ) 0.0801295
27 76 LOIET S 0.231 (T ) 0.0934844
28 81 LOIET K 0.1880001 (T=¥ ) 0.0760826
A7 =T FATH: = THIST

29 174 LOIET S 0.13 (T#T) 0.0526103
30 175 ROIETSEY 0.115 (T#¥ ) 0.0465399
31 176 GIERSIETEY 0.853 (T#¥ ) 0.3452044
32 179 ROIETSEY 0.022 (T#Y ) 0.0089033
33 185 T W 0.331 (T ) 0.1339539
34 186 GIERSIETEY 0.403 (TFY ) 0.1630919
35 187 GIERWIETEY 0.359 (T#¥ ) 0.1452853
36 245 LOIETS kS 0.053 (T ) 0.0214488
37 297 LOIETS kS 0.358001 (7= ) 0.1448806
38 298 LOIETS kS 0.091 (T ) 0.0368272
UEEIGIEHA I I |

39 75 LOIET RS 0.4729988 (T#¥ ) 0.1914205
40 96 LOIET RS 0.0109999 (T=¥ ) 0.0044516
T T AT FISTSIY

41 83 ROIETS Y 0.091 (THY ) 0.0368272
42 84 ROIETS Y 0.0659999 (T#Y ) 0.0267098
43 85 IR IETSES 0.1680001 (T#Y ) 0.0679887
44 86 T W 0.0940001 (T#T ) 0.0380413
45 87 LOIET K 0.111 (THT ) 0.0449211
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AT T ATH: qT0SHOIT

46 268 D IET RS 1.36 (T%) 0.5503845
47 269 EOiETS Y 0.32 (T#T ) 0.1295022
48 270 D IET kS 0.186 (T#7) 0.0752732
49 271 EOIETS Y 0.561 (T#7) 0.2270336
50 272 OIETS Y 0.03 (T=T ) 0.0121408
51 275 GIERWIETES 0.468 (THY ) 0.189397
52 276 GIGI = 0.414 (T#7) 0.1675435
53 277 GIGI = 0.071 (T#T) 0.0287333
54 282 GIGI = 0.015 (T#7) 0.0060704
55 283 EOIETS Y 0.046 (TFT ) 0.0186159
56 284 EDIET RS 0.177 (T#T) 0.0716309
57 285 EDIET RS 0.079 (T#7) 0.0319709
58 286 BIERVIETEES 0.41 (T=%) 0.1659247
59 289 EDIET RS 0.036 (T#7) 0.014569
60 290 EDIET RS 0.131 (T#7) 0.053015
61 291 LR iET Ry 0.127 (T#7) 0.0513962
62 292 EOIETS Y 0.031 (THT ) 0.0125455
63 293 EOIETS Y 0.1 (T=T) 0.0404695
REEIKICH IR

64 127 EOIETS Y 0.436 (THT ) 0.1764468
65 130 EOIETS Y 0.074 (THT ) 0.0299474
66 131 EOIETS Y 0.203 (THT ) 0.082153
67 132 LUIETC RS 0.099 (U< ) 0.0400648
68 133 BIERVIETEES 0.755 (T%% ) 0.3055443
69 134 RIER T kS 0.727 (THT ) 0.2942129
70 135 T TR 0.596 (T#7 ) 0.2411979
71 143 EOIETS Y 0.958 (T ) 0.3876973




[T &% 3(ii)]

HILT T TSIA . AHTYTL

UEEIEIEANIE G ES
72 121 D IET kS 0.608 (T#7 ) 0.2460542
73 122 D IET RS 0.028 (7% ) 0.0113314
74 123 IR IETaES 0.115 (T=T ) 0.0465399
75 124 IR IETEES 0.137 (T#% ) 0.0554431
76 125 GIGI S 0.098 (7% ) 0.0396601
77 126 OIETS Y 0.176 (THY ) 0.0712262
78 57 ROIETS Y 0.229 (THT ) 0.092675
T T AT THET
79 80/3 ROIETS Y 0.536 (T ) 0.2169162
80 87 GIGI = 0.105 (T#< ) 0.0424929
81 88 T TR 0.063 (T#7) 0.0254958
82 89 T iR 0.049 (T#7) 0.01983
83 93/1 T Wi 0.408 (T#7) 0.1651153
84 96/113/159 EDIET RS 0.7 (T#T) 0.2832861
85 98 T TR 0.933 (T#7) 0.3775799
Total 12.4022666

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 1st April, 2026

[®T. . RO/BBSR/11017/LA/97/201 6/3A2]
9 FHTET, Feaw

S.0. 1701(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for
building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH326
in the stretch of land for Widening & Strengthening of Existing 2 Lane to 2 Lane with Paved Shoulder from Km. 68.600
to Km. 162.700 & Km. 178.400 to Km. 183.732 in the district of RAYAGADA in the state of ODISHA, hereby declares

its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of

section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Tahsildar, Ramanaguda in writing
and shall set out the grounds thereof and the Competent Authority shall give the objector an opportunity of being heard,
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either in person or by a legal practitioner, and may, after hearing all such objections and after making such further
enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH326 in the stretch of land
from Km. 143 to Km. 162.7 (Ramanaguda) in the district of RAYAGADA in the state of ODISHA.

State: ODISHA District: RAYAGADA

SI. No. Survey/Plot Number Type of Land Nature of Land Area Area

(in Local Unit) (in Hectares)
1 3 4 5 6

Taluk: Ramanaguda
Village: Antarjholi
1 66/2 Government Agriculture 1.285 (Acre ) 0.5200324
2 75 Private Agriculture 1.62 (Acre ) 0.655605
Village: Gopalpur
3 214 Government Agriculture 0.023 (Acre ) 0.009308
4 215 Private Agriculture 0.09 (Acre) 0.0364225
5 216 Private Agriculture 0.023 (Acre ) 0.009308
6 217 Government Agriculture 0.797 (Acre ) 0.3225415
7 218 Private Agriculture 0.209 (Acre ) 0.0845811
8 219 Private Agriculture 0.24 (Acre) 0.0971267
9 223 Government Agriculture 0.332 (Acre ) 0.1343586
10 3/1 Government Agriculture 1.844 (Acre ) 0.7462566
Village: Badabangi
11 143 Private Agriculture 0.022 (Acre ) 0.0089033
12 144 Government Agriculture 3.472002 (Acre ) 1.405099
13 242 Government Non Agriculture 0.02 (Acre ) 0.0080939
14 243 Government Non Agriculture 0.0070001 (Acre ) 0.0028329
15 29 Private Agriculture 0.0090001 (Acre ) 0.0036423
16 30 Private Agriculture 0.6810002 (Acre ) 0.2755969
17 31 Private Agriculture 0.6309995 (Acre ) 0.2553622
18 33 Private Agriculture 0.003 (Acre ) 0.0012141
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19 34 Private Agriculture 0.2230001 (Acre) 0.0902469
20 35 Private Agriculture 0.22 (Acre ) 0.0890328
21 36 Government Agriculture 0.051 (Acre ) 0.0206394
22 40 Private Agriculture 0.184 (Acre) 0.0744638
23 49 Private Agriculture 1.014 (Acre) 0.4103602
24 73 Government Residential 0.197 (Acre ) 0.0797248
25 74 Private Agriculture 0.5080005 (Acre ) 0.2055848
26 75 Private Agriculture 0.198 (Acre ) 0.0801295
27 76 Private Agriculture 0.231 (Acre ) 0.0934844
28 81 Government Agriculture 0.1880001 (Acre ) 0.0760826

Village: Chakunda

29 174 Government Agriculture 0.13 (Acre ) 0.0526103
30 175 Private Agriculture 0.115 (Acre ) 0.0465399
31 176 Government Non Agriculture 0.853 (Acre ) 0.3452044
32 179 Government Agriculture 0.022 (Acre ) 0.0089033
33 185 Government Non Agriculture 0.331 (Acre ) 0.1339539
34 186 Government Non Agriculture 0.403 (Acre ) 0.1630919
35 187 Government Non Agriculture 0.359 (Acre ) 0.1452853
36 245 Private Agriculture 0.053 (Acre ) 0.0214488
37 297 Government Agriculture 0.358001 (Acre ) 0.1448806
38 298 Private Agriculture 0.091 (Acre ) 0.0368272

Village: Parikhati

39 75 Government Agriculture 0.4729988 (Acre ) 0.1914205

40 96 Government Agriculture 0.0109999 (Acre ) 0.0044516

Village: Kandajamu

41 83 Government Agriculture 0.091 (Acre ) 0.0368272
42 84 Government Non Agriculture 0.0659999 (Acre ) 0.0267098
43 85 Government Non Agriculture 0.1680001 (Acre ) 0.0679887
44 86 Government Non Agriculture 0.0940001 (Acre ) 0.0380413

45 87 Private Agriculture 0.111 (Acre) 0.0449211
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Village: Tandikana

46 268 Government Agriculture 1.36 (Acre) 0.5503845
47 269 Private Agriculture 0.32 (Acre) 0.1295022
48 270 Private Agriculture 0.186 (Acre ) 0.0752732
49 271 Private Agriculture 0.561 (Acre ) 0.2270336
50 272 Private Agriculture 0.03 (Acre ) 0.0121408
51 275 Government Non Agriculture 0.468 (Acre ) 0.189397
52 276 Government Non Agriculture 0.414 (Acre ) 0.1675435
53 277 Government Non Agriculture 0.071 (Acre ) 0.0287333
54 282 Government Non Agriculture 0.015 (Acre ) 0.0060704
55 283 Private Agriculture 0.046 (Acre ) 0.0186159
56 284 Private Agriculture 0.177 (Acre ) 0.0716309
57 285 Private Agriculture 0.079 (Acre ) 0.0319709
58 286 Government Non Agriculture 0.41 (Acre) 0.1659247
59 289 Private Agriculture 0.036 (Acre ) 0.014569
60 290 Private Agriculture 0.131 (Acre ) 0.053015
61 291 Private Agriculture 0.127 (Acre ) 0.0513962
62 292 Private Agriculture 0.031 (Acre ) 0.0125455
63 293 Government Agriculture 0.1 (Acre) 0.0404695
Village: Parala

64 127 Government Agriculture 0.436 (Acre ) 0.1764468
65 130 Private Agriculture 0.074 (Acre ) 0.0299474
66 131 Private Agriculture 0.203 (Acre ) 0.082153
67 132 Government Agriculture 0.099 (Acre ) 0.0400648
68 133 Government Non Agriculture 0.755 (Acre ) 0.3055443
69 134 Government Non Agriculture 0.727 (Acre ) 0.2942129
70 135 Government Non Agriculture 0.596 (Acre ) 0.2411979
71 143 Private Agriculture 0.958 (Acre ) 0.3876973
Village: Palupai

72 121 Government Agriculture 0.608 (Acre ) 0.2460542
73 122 Private Agriculture 0.028 (Acre ) 0.0113314
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74 123 Government Non Agriculture 0.115 (Acre) 0.0465399
75 124 Government Non Agriculture 0.137 (Acre ) 0.0554431
76 125 Government Non Agriculture 0.098 (Acre ) 0.0396601
77 126 Government Agriculture 0.176 (Acre ) 0.0712262
78 57 Government Agriculture 0.229 (Acre ) 0.092675

Village: Gumuda

79 80/3 Private Agriculture 0.536 (Acre ) 0.2169162
80 87 Government Non Agriculture 0.105 (Acre) 0.0424929
81 88 Government Non Agriculture 0.063 (Acre ) 0.0254958
82 89 Government Non Agriculture 0.049 (Acre ) 0.01983
83 93/1 Government Non Agriculture 0.408 (Acre ) 0.1651153
84 96/113/159 Private Agriculture 0.7 (Acre) 0.2832861
85 98 Government Non Agriculture 0.933 (Acre ) 0.3775799

Total 12.4022666

[F. No. RO/BBSR/11017/LA/97/2016/3A2]
SAIKH AMINKHAN, Director
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